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Centre has to advise and the Central
Government has to intervene. Instead of
solving the inter-State problems, it is
adding fuel to it. Is tt the way to treat the
Tamil Nadu people -who have elected 27
Congress M.P.s from that State? I cannot
understand. We cannot just close our
eyes and make our people suffer. Why is
there this step-motherly attitude towards
Tamil Nadu? Why is the Central Govern-
ment not initiating any action against the
Karnataka State? The other day the hon.
Minister of Agriculture, while speaking in
this House, said that he wanted every
farmer in India to wear safari as he
wears. My request to you is that you
allow the -Tamil Nadu farmers to wear at
least two , pieces, one dhoti and one
towel. But it doesn't appear that a situa-
tion would prevail in which he can wear a
dhoti even.

Sir, through you, I want a commitment.
This matter lias been dealt with so many
times and' on so many occasions. Our
hon. Chief Minister had Written a letter
to the Prime Minister, Neither the Prtime
Minister nor the Government of India
nor the Water Resources Minister re-
sponded to that. The Water Resources
Minister is advocating for the Karnataka
Government. Anyway, Sir, I want a com-
mitment from which date it will be im-
plemented. That is ally Sir.
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THE VICE-CHAIRMAN (SHRI MD.
SALIM): Before I ask Mr. Jagdish
Prasad Mathur to speak, if the House so
agrees, [ can ask Dr. Biplab Dasgupta to
sit on the Chair for some time.
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[The Vice-Chairman, (Dr. Biplab Das-
gupta) in the Chair]

THE VICE-CHAIRMAN (DR. BI-
PLAB DASGUPTA): At the very outset,
Iet me tell you that I am felling, very
uncomfortable sitting here because in-
stead of sitting there I am sitting here.
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SHRI TRIIidKI NATH CHATUR-
VEDI: Now the viplay is contained.

SHRI JAGDISH PRASAD
MATHUR: No, viplay has now been
highlighted,
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